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Three-Year< Degree COurse 

1091 J Shrl Maheswar Nalk: 
. L 8hrlmatt Savltri Nigam: 

Will the MinisteT" of Eduntlon be 
pleased to state: 

(a) whether attention Of the Union 
Governm.ent has been iralvn to the 
view expressed by the Principals of 
Calcutta Colleges at a Conference held 
in early October this year to the 
effect that the system of three-year 
degree course has not at~ai e  the 
success hoped for and that the old 
system was working better; and 

(b) if so, whether GovE'l"Ilment 
propose to reconsider the matter? 

The Minister 01 Education (Shrl M. 
C. Chagla): (a) Yes, Sir. 

(h) No, Sir. The recent Conference 
of St&.te Education Ministers, Vice-
Ohancellors and EmInent Educa-
tionists held at New DeIhl on Novem-
ber 10-12, 1963, did not consider it 
necessary to do so. EO-Never, the 
lnter-University Board of India would 

examine the question at their next 
meeting to be held at Varanasi 0I!l 
December 29--31, 1963. 

CommissIon OD Indian Oil Company 
Petroleum Products 

1092. Shrl A. V. Rag-haVBD: Will 
the MinisteT of Petroleum and Chemi-
cals be pleased to state: 

(a) whether there is discrmination 
in the rate of commissiCln al'owlrl to 
State Transport erta i g~ and Co-
operative Societies on petrole1.lm pro-
ducts sold by he Indian Oil Com-
pany; 

(b) if so, the difference in rate; and 

(c) whether there is any proposal 
to incrl"asl" the rate of commission to 
co-operative societies? 

The Minister Of Petrolt'Um and 
Chemicals (Shri Humayun Kabtr): 
(a) and (b). The rates in respect of 
supplies to the various State Trans-
port Undertakings are determined on 
the bams of tenders; the rates are, 
the-refure. variable. The sale of pe<tro_ 
leum products to co-operalive societies 
is governed by special rebatE'S. It is 
not in the public interest to disclose 
the pricing arrangement, between the 
rndian Oil Company ana its customers. 

(c) No. 

011 Re.flnery at lI:aldia 

1093. Shri SobOdh Hansda: { 
Shri S. C, Samanta: 

Shri M. L. Dwivedi: 
8hri B, K. Das: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(a) whether Lt is a fact tnat in the 
part Of the Fourth Plan. an oil refinery 
is going to be set up at Haldia; 

(h) if so, the capacity of the pr0-
posed refinery; and 




